
CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTTACK, 
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COURT NO. :1 
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O . A ./260/722/2013 
	

SUVENDU MOHAPATRA 

D/O POST 

ITEM NO:21 

FOR APPLICANTS(S) Adv. : 	 None 

FOR RESPONDENTS(S) Adv.: 	 Mr. D.K.MaI!ick 

Notes of The Registry 	 Order of The Tribunal 

None appears for the applicant. 

This is a case of 2013 and in spite of listing neither the 
applicant nor his counsel is present. Hence, the O.A. is 
dismissed for default. 
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